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~~odities_ Prdi~a!1~e ,. l .. . have._0~1 
9.\U!Stion to ask. - I have given. . . . "" 

MR. SPEAKER: I will go to the 
eommittee. Jll.c -~ ~ 

SHRI JYOTRIMOY BOSU: I_ h!lye 
given notic:e in writing before 10 9:c1q_c~ 

and I may be allt'iwed to exP.ress my-
self on this p<>jnt. _ 1 .. 

MR. SPEAKER: It will be l<>ok,ed in.; 
to by the Comniittee. Why · do you 
want to take up the :time of t.:Qe Ho_µs~ 
ihinecessarily, now? · · - · · 

SHRI EDUARDO FALEIRO (Mar-
mug'ao): There is an earli~r ruling !rom,.. 
the Chair that in such .matters• when 
any objection is ·raised about papers 
laid on the Table of the He.use, such 
objection will be sent directly to the 
Committee. 

-:.· - t 

MR. SPEAKER: It will be seen by 
the Committee. 

SHRI KRISHNA · CHANDRA HAL· 
DER (Durgapur): Which Committee?. 
There is no Committ~ now. 

SHRI JYO'l'IRMOY BOSU: I have 
quoted the authority under which I 
want to draw your ·. attention to this 
pernicious, obnc.xious ·legislation that 
you are going to bring in. 

MR. SPEAKER: There is no question 
now. The Committee is seized of the 
situation. We shall now proceed with 
the call attention motion. 

13.14 hrs. 

CALLING ATTENTION TO MATTER 
OF URGENT PUBLIC IMPORTANCE 

REPORTED AJIMS AID TO PAKISTAN BY 
TH~ UNITED STATES OF AMERICA AND 

'I:ENSE SITUATION CREATED IN THE 
REGION THEREBY. 

MR. SP~KER: Shri Chintamani 
Panigrahi. 

SHRI sJAR MUKHERJEE 
(Howrah): On this question, in a 
meeting called by the Prime Minister 
...... (Interrwpti?it') 

Mi SPEAKER: A \ call atte~ion 
motion has been· aamiftel and I nave 
called upon Mr. Panigr.ehi' to call -tlte<' 
attention; -- u 

J. 

SHRI SAMAR - MUKERJEE: Wf# 
wanted a debate and the Prime Mip.is .... 
ter agreed to it. Let .. the Prime Minis-
ter speak .. .. Ont~uptions}. 

MR. SPEAKER~ . ~ -: will !oll<lw: the 
rules. ( In't.e-rru,ptions ) . . 

SHRI CHINTAMANI PANYcRARI . 
(Bhubap.eswar): I call the attent!qh 
of the, Minister of External Affairs to, 
the following Ill~tter.~ tirgent .PiiW(i 
importance anq request that he maY: 
make a stat~ment thereon:- ~ 

- "The ·tense situation created, in the 
region as a result of the reported 
arms aid to Pakistan by the United 
Sbtes of America fo the ~ontext of 
the recent developments in Af~harus
tan." 

(I nt.erruptions) 

MR. SPEAKER: After the Calling 
Attenti-.:>n is over we can further 
discuss· if there is ........ . 

( Int.erruptions) 

It can be considered after this. 

THE PRIME MINISTER ( (SHRI-
MA TI INDIRA 'GANDHI): I did not 
know that the Calling Attention had 
been admitted here. This matter wa:t 
raised in the meeting with the · oppo-
sition leaders. It can be put up 19 
the Business Advisory Committee 
and they can see whether time can 
be allotted. 

THE MINISTFJR OF EXTERNAL 
AFFAIRS (SHRI P. V. NARASIMHA 
RAO): Mr. Speaker, Sir, fhe Govern-
ment of the United States of Amerlclf 
announced on Decemmber 29, 1979· the 
resumption of military assistance fie 
Pakistan on which they ·'had earlier 
placed an embargo in accordance with 
American legislation. According tp 
reports that have come to the atten-
tion Of Government, the US G('vern-
ment has decided to expedj~ milital'J' 
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[Shri P. v. Narasimha Rao] 
supplies to Pakistan warth $ 150 mil-
lion as part of cash sales already in 
the pipe-line. The US Government 
has tul'ther announced a package aid 
of $ 400 million for the next 20 
months-$ 200 million in econ'Vmic 
aid and the other $ 200 million in 
military aid. 

Government have expres.sea their 
grave concern at the moves to step up 
military supplies to Pakistan as well as 
our apprehension that induction of 
arms into Pakistan could covert the 
South-Asian region into a theatre of 
great power confrontation and con-
flict. Government have also expres-
sed their apprehension that the induc-
tion of arms has a potential of decele-
rating the process of normalisation 
which the governments of India and 
Pakistan have fostered in the spirit 
of the Simla Agreement. These views 
have been impressed upon the Gov-
rnments of USA, Pakistan and other 
concerned countries. 

Sir, the developments in the region 
around us in the last few months have 
rightly given rise to much concern 
in this countrv, which is shared by the 
Government. The underlying causes 
are not far to seek. Tensions and pro-
blems have existed between neigh-
bours, and even inside nations . A 
dangerous dimension is added whe11 
the great powers start using these 
nations in their quest to gain advan-
tage in their global strategy, or to £eek 
to secure their perceived interests, or 
again when governments in the region 
render themselves amenable to this 
strategy for some short term gains and 
in the process defeat the very objectives 
they are seeking to achieve. The need 
of the hour is to stem this ominous pro-
cess ana return to the tried and test-
ed path of settling problems in an en-
vironment free of great power influ-
ence or confrontation. 

In this context. Sir, recent devd~P
ments in Afghanistan have naturallY 
been engaging the serious attention of 
the 'Government. India h as close ;tDd 
fri endl relations with the government 
and p ople of Afghanistan and we are 

deeply concernecI and vitallly interested 

in the security, independence sover-• ei111ty and territorial integrity of this 
traditionally friendly neighbou-r ol. 
ours; and we believe that they have 
every right to safeguard them. 
It is our hope that the people of Af-

ghanistan will be able to resolve their 
internal problems without any outesic!e 
interference. As the Prime Minister 
has clearly indicated, we are against 
the presence of foreign troops and 
bases in any country. We have ex-
pressed our hope that Soviet forces will 
withdraw from Afghanistan. 

Our entire stand is consistent with 
our commitment to peace and non.-
alignment. All the countries in the 
South Asian region are members of the 
Non-aligned Movement and, consistent 
with the principles of non-alignmen:, 
it is our hoPe that the entire area wiil 
be free of tensions. 

The induction of arms into the region 
and the introduction of great power 
confrontation would further threaten 
the peace and stability of the region 
including the security of India. In this 
evolving situation our effort bas been to 
take steps to defuse it rather than 
pe1-mit its further e calation. T he 
Government of India has been in toueh 
with the counries of the sub-continent. 
the Soviet Union, USA, China and 
other countries to stress that no ac-
tion 3hould be taken that could lead 
to an enhancement of the dangers and 
heightening of confrontation as we 
feel no worthwhile solution is other-
wise possible. In this context the 
Foreign Minister of the USSR and the 
representative of the President of the 
United States are expected to visit 
India in the near future. The Foreign 
Secretary of India will also visit ls-
lamabaa shortly at the invitation of 
the Government of Pakistan 

We deem it imp•Jrtant to have a 
continuing dialogue with Pakistan as 
indeed with the other countries of the 
region to ensure that this region does 
not become the theatre of great power 
confrontation. It is vitally important 
that the Governments of India and 
Pakistan have a clear understanding of 
each other's perceptions ana that 
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otbing is done in the meantime that 
-could damage tbe interests of our re-
gion or ca a set back to the proce 
of normalisation between India and 
P.akistan. 

We welcome President Zia .. ul Haq's 
reference to the Simla A.greement in 
bis message to the Prime Minister. 
This Agreement, in our view is tbe 
basis of the efforts to normalise rela-
t ions between India and Pakistan. The 
Agreement states that relations between 
the wo countries shall be governed b~· 
the principles and purposes of the Char-
ter of the United Nations. Both count-
r ies have further committed themselvr·s 
to peaceful co-existence and respect for 
e ach other's territorial integrity and 
sovereignty. There are, in our opinion, 
positive ana obvious advantages in co-
operation between our two countries 
through the process of normalisation. 
It must be our hope that we will joinL 
ly be able to travel further along this 
path ot reason. 

Mr. Speaker, Sir, our region and our 
n~ighbourhood has been in turmoil over 
a long period. Working t ogether ir.. 
harmony and cooperation, we can do 
much to establish a climate of peace 
and stability in order to promote deve-
lopment for our collective benefit. Let 
it be clearly understood that in pursuit 
of this vision, we will steadfastly op-
pose all attempts by any power to 
t urn the clock back and revert to an 
era of confrontation and co1d war. 
Government is confident that the 
House and the people of India stand 
united behind it in supporting their 
effort s t o gain these objectives. 

SHRI CHITAMANI PANIGRAHI: 
Sir, while we fully appreciate the p-os1-
ti ve stand and the line that the Go·v--
ernment of India is committea to and 
while we all support the stand that ha 
been taken by the Government, I would 
like to know from the hon. Foreign 
Minister whether the Government is 
aware that in another five to six 
months Pakistan is fully going nuclear 
and in view of that, when it is turned 
int o a kind of military yard by the 
United States and China also. I want 

to know whether, when our !'i<>r · 
Secretary is going to Pakh!tan 
when President Cat of the United 
States is sending his special re pr 
tative to India, our Government is in 
communication with the Chineae 
Government also so tha~ they should 
also not supply arms to Pakistan 
in view of the effort that the Govern-
ment of India is making to make this 
region peaceful because big power 
rivalry is going to escalate the present 
cold war to hot war in which India is 
going o be engulfed. May I know 
what positive steps the Government 
has taken in this matter and what fruit 
it has borne? 

SHRI P. V. NARASIMHA RAO: I 
have already submitted that we a re in 
touch with all the concerned Govern-
ments. Beyond this, I need not say 
anything at the moment, because as 1 
have submitted, we are in a constant! v 
evolving situation. ._ 

SHRI P. K. KODIYAN (Adoor): I 
have gone through the statem ent of the 
hon. Minister. After reading i t, I h ave 
an ?mpr ession that the real danger or 
gravity of the situation that h as arisen 
as a result of the massive supply of 
arms by the United States to P akistan 
has not been recognised even now, and 
some of the realities which ought to 
have been noticed have been ignored. 
The statement has been wrapped in 
diplomatic jargon. Now, Sir, supply of 
American arms to P akistan h ad always 
been a serious source of threat to our 
country and whatever arms America 
haa previously supplied t o P ak istan 
haa been used against India in the t wo 
earlier wars, in 1965 and in 1971. Thi. 
has been our experience. Thi h as 
h a p pened despi te the assurance iven 
by the then American Government 
leaders. Now, apa rt from Arneri · 
agreeing to r eopen the arms supply to 
P akistan, there are certain other ev~ 
lopments which also help Paki tan to 
acquire weapon s. That is, many o the 
West European countries who a :n m. 
hers of th NATO allianc are l o 

Vlo arms to Pakistan. An bir 1 
there is aL o a report that t r kn... 
ram H igh way that h n built by 
Chin . ... 
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.. 
SHRI P. v. NARASIMHA RAO: Sit, 

the question should be asked. It 
· Should be r_ lev nt. 

MR. SPEAKER: Please come to t 
poip.t. 

SHRI P. K. KODIYAN: Yes, I am 
trying to come to the point. 

MR. SPEAKER: The question should 
be related to the subject matte.r of the 
Call Attention. Please come to the 
point. 

SHRI CHITTA BASU (Barasat): H · 
is giving the background. 

MR. SPEAKER: Please come to tl:e 
point. 

SHaI P. K. KODIYAN: Certain f cts 
are missing from the stat ement. So, 
unless I explain the backgrond .... 

MR. SPEAKER: You can ask the 
question, you cannot make a statement. 

SHRl CHITTA BASU: He has to .give 
the background. He has to formulate 
the . question. (Interruptions). 

SHRI JYOTIRMOY BOSU: Sir, 5 to 
15 minutes should be given to each 
M mber on the Call Attention. There 
are 5ve Members and the Minister h as 
to reply. So, you can use your judg-
ment in any way you like. 

MR. SPEAKER: It should be relevant 
and to the point. Please come to 1 ne 
point. 

(Interruptions) 

SHRI P. K. KODIYAN: I have al-
ready mentioned that there is a repo!'t 
th at the Karakoram Highway is being 
u ed by China for sending .arms and 
armaments to Pakistan. Therefore .. .. . 

MR. SPEAKER: What is the op ra-
tive point? 

SHRI P . K. KODIYAN: The opera-
tiv point is this. Here th statement 
says that "we will steadfastly oppose 
all attempts by any power to turn the 
clock back and revert to an a o'f 

nfrontation and cold war." Thls 

kind of statement has t5 en given on 
innumerable occasions when this 
question of supply of American arms 
to Pakistan was- raised :m this House. 
I want to know ·what concrete action 
is taken to oppose the supply of arms 
in the light of our experience in the 
past that. despite our repeated oppo-
sition, Ame·rica had been continuing 
helping Pakistan with modern wea-, 
pons. · Ana the second question is .... 

. t . . 

MR. SPEAKER: Only Or1e question. 

SHRI PK. KODlYAN: It is (b) The 
development in Afghanistan is directly 
related to this and the development in 
Afghanistan should be viewed against 
the b~ckgrouna: ·of the developments in 
Pakistan. Now, the Soviet Union has 
entered .into a . treaty of friendship 
and Afghanistan being the neighbour-
ing country, any hostile development 
in that region would serious~y 
affect ..... . 

MR. SPEAKER: Why can't you be 
precise about what you want to ask so 
that he may answer you? 

SHRJ P. K. KODIYAN: Therefore. 30 
far as Afghanistan is concerned, it is 
fighting for its freedom and indepen-
dence and it being a non-aligned count-
ry and a country very friendly to 
India, what are the steps Government 
of India intends .. to take to help the 
Government of Afghanistan ana. their 
people in this hour of peril. 

SHRI P. V. NARASIMHA RAO: The 
Calling Attention Motion in terms 
refers only to the reported arms aid to 
Pakistan by the United States o'f 
America in the context of ·the recent 
deve lopmen.ts in Afghanistan. So, I 
would submit that all reference to 
China and other countries and other 
sources from which arms supplies are 
reported to be made to Pakistan 
would not be covered by the Calling 
Attention Motion. (Interruptions). 

So far as the Af hanistan question. is 
concerned, I have made a very compre-
hensive statement. 

SHRI R. K. MHALGI (Thane): But 
vague. 
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SHRI P. V. NARASIMHA RAO: I 
really do not know what we can do in 
thejqternal matters^ of another, cpunt- 
ry bey grid h o^in g^w ish in g'an cf Vrying 
for. spmetfring'wiiich* we want to hap- 
pen.^here, and this is,w h a t we*‘)i^y e  
been- doing. I have already^ submitted- 
that we., are in an evolving situation, 
and it'Wjl-t be very difficult foi> us to 
take a finaf stand, a definitive stand a 
unilateral stand in a situktioi? fike 
this. are aware of the situation 
and we are doing everything in our 
powei" to see that tension is relieved  
in this area. ’

SHFtf VIDYA CHARAN SHUKLA 
(Mahasamund); I would like to know  
whether Ofovernment, while considering 
this serious matter, has taken the 
following "points into consideration: 
firstly, that the scheduled arms surjply 
to Pakistan and the delivery of the 
arms as stipulated do not seem to aim 
at meeting the immediate situation in 
the area and is a long-term aid 
agreement which goes into 20 months 
to begin with, and-is likely to be ex
tended further. It should be consi
dered by the Government whether 
this has any significance in the 
present situation and the Houae 
should be informed about it.

Secondly, the question of the quality 
and range of the various..arms seems to 
indicate that they,, are meant for s  
much larger territory than is covered 
by the present area of tension, i.e., 
Pakistan and Afghanistan. The larjfe 
missiles and other things cover much, 
larger territory up to the farthest 
length of India. May I know whether 
this has any significance and whether 
thig portion of the agreement ha« 
been properly analysed by the Gov
ernment?

While appreciating the steps already 
taken by Government for lessening e l  
tension if the area I would like to 
know whether Government are com- 
templating any further action to still
more defuse and lessen the tension in 
the area,

SHRI P. V. NARASIMHA RAO: Both 
the quantum and the nature of the arms 
aid have been thoroughly analysed, and
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we have pointed out'that‘the professed ?
purpose foj whicji vthis aid *is being 
giv'efi1 aoes not taify With the nature ; &d 
the quantum of the arms. This has 
been brought to their notice. We are’ 
still hoping that in view  of what we 
have told the’countries concerned, so.Tie 
improvement w ill be found in the  
coming weeks. As I have submitted, 
some, very important personages and 
representatives of Heads of State are" 
corning "here. -We- w ill continue thfr 
dialogue and w e hope that it wiF 
bear fruit.-

As for the second part of the ques
tion, it w ill depend on what happens- 

during the talks. As I have said it is 
an evolving situation. We have to 
watch the situation as it evolves and 
take steps at the proper time

DR. VASANT KUMAR PANDIT 
(Rajgarh): May I first draw your
attention, Sir, to the wording of the- 
Calling Attention Notice? It has been 
completely changed, and it gives 
only one side of the picture. There
fore, there cannot be a full discus
sion. It is only limited to U.S. arm* 
aid. I am drawing your attention 
for the future. -.

MR. SPEAKER: We have not
changed anything.

DR. VASANT KUMAR PANDIT: 
The other part has been taken away, 
and only this part has been retained.

MR. SPEAKER: Nothing has been 
deleted. It is Mr. Panigrahi’s motion 
which has been admitted by ballot.

PROF MADHU DANDAVATE (Ra- 
jap u r): The procedure is when you 
try to club a number of names toge
ther if there are certain complemen
tary aspects of other call attention 
motions, they are to be clubbed. Mr. 
Panigrahi’s call attention motion ha* 
been admitted, but Dr Pandit has 
given notice of a motion in which the  
entry of Soviet Russia was also men
tioned. If you club these motions 
together, then club all the countries 
referred to also together.

MR. SPEAKER: Mr. Pandit w ill 
put a question now.
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DR. VASANT KUMAR PANDIT: 
·The statement made by the MiniMer 
:is totally unsatisfactory. It does not 

ay anything about the part played 
by our Permanent Repre entative t 

·1he UN, who took a stand that the 
~v'iet stand 2.! far as Afghanistan is 
.concerned i's satisfactory to India l! 
~uote from Indian Express dated 
13th January, wherein it has been 

:.stated: 

"We are against the presence of 
foreign troops and bases in any 
country. However, the Soviet 

·Government has assured the 
'Government of India that its 
troops went to Afghanistan at the 
request of the Afghan Govern-
ment." 

It is this leaning and tilting in our 
·stand that has made the situation 
cworse. What is the Government's final 
judgment as far as the involvement 
of the S·oviet troops in Afghanistan 
1s concerned? We want to have that 
·clarified first. 

AN HON. MEMBER: It is aggres-
·sion. 

DR. VASANT KUMAR PANDIT: 
·They have treated it as their internal 
affair. The Government knows about 

·the r ecent n ews that Pakistan gueril-
·1as are there in Kabul, Chinese troops 
·are there on their border. How 
· 1ong can it be treated as their inter-
nal affair, when it has become an 
International problem. It is com-
ing right on the border of our 
country. I would like to have the 
Government's stand in most certain 
terms as far as the situation in 
Afghanistan is concerned. 

As far a the m assive arms aid to 
P akistan by us is concerned as my 
fri nd Shri Shukla said, it is much 
b yinnd the r equirements of the 
situa ion. Sophisticated arm s are 
b in iven to Pakistan and if the 
U.S. could ch nge their law as re-
gards the supply of arms to Pakistan 
what fforts have m ade by the Go-
v rnment of India to secure nuclear 

el f r u ? 

SHRI MAGANBHAI BAlBOT 
(Ahmedabad): On a point a! ord-er. 
This discussion is being converted 
into a debate. Under the Ru:es of 
procedure, no debate sh__all be allowed 
(Interruptions). I am a new Member 
so far as this House is concerned . . 
But I know the rules and conventions 
(Interruptions). 

MR. SPEAKER: I have taken your 
point. Mr. Pandit, you put the ques-
tion now. 

DR VASANT KUMAR PANDIT·: 
References have been made to the 
Simla Pact and the normalisation 
of our relations with Pakistan. I 
would like to know what exact steps 
they are going to take in the comity 
o:t nations to enlist world opm1on 
against any country resorting to ag-
gression over another country.. What 
steps are you going to take beyond 
the Simla Paet in getting the support 
of al] other non-aligned countries 
on this issue? 

W e would like- to have a clerified 
stand of the Government on all these 
three points. 

SHRI P. V. NARASIIY1\1IA RAO: 
Presumably, the 'ihon~ 1Member is 
referring to the statement made by 
our Permanent Representative at the 
UN. Now, the Permanent Rep-
resentative has stated no more 
and no less than stating what hap-
pens to be our information, not our 
judgment because judgments cannot 
be made in a situation like this. What 
he has stated is as fol~ows:-

"The Soviet Government has 
assured r::mr Government that its 
troops went to Afghanistan at t he 
request of the Afghan Government 
first made by President Amin on 
December 26, 1979." 

AN HON. MEMBER: Do you agree? 

SHRI P. V. NARASIM~iA RAO: 
Beyond this, there is no question 
of our having a reed or . having 
endorsed it. We have said v ery 
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categorically that we are opposed 
to the presence ot foreign t.toops on 
any soil. This is the exact pos·i tion. 

So far as bilateral relations with 
Pakistan are concerned, the latest 
between ·the two countries happens 
to be the Simla Aer@el'Jle.t. 1'ba._ 
ever happened before the Simla Ag. 
reement, it is best forgotten and the 
Simla Pact spirit has to be maintained 
hereafter. Some normalisation has 
taken place in respect of certain 
matters, like cultural relations and 
to some extent, trade. But much 
remair. to be done. As hon. Members 
are aware, the actua: implementation 
of an agreement between two 
nations is not a simple thing. It is 
attended wiith so many other ten-
sions so many other influences and 
so many other events supervening 
b€tween the conclusion of the agree-
men t and the time we are referring 
to. Therefore, in the first place, we 
should address our appeal to Pakis-
tan. After the new Government has 
~aken over, a very congenial climate 
has been created in the sense 0 that 
President Zia of Paki·stan has hirn-
t:;elf sent a very warm message to 
our Prime Minister where a pointed 
reference has been made to the Simla 
Agreement. Now, we are working 
on that, following it up and we have 
talked to them. Our Foreign Secre-
tary is going to Islamabad; we are 

. not allowing any souring of these re-
la ions and we are not losing any time 
in taking further step5 and having 
further talks in regard to all the out-
standine: matters which have got to 
be d ecided by bilateral agreeir..ent 
This is the position 
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Let there be a firm and an uneqi-
vocal condemnation. 
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13.45 hrs 

SUPPLEMENTARY DEMANDS FOR 
GRANTS CGENERAL), 1979~80 . 

THE MINISTER OF FINANCE' 
AND INDUSTRY (Shri R. Venka-
taraman): I beg to present a state-
m ent showing Supplementary De-. 
mands for Grants in r espect of the 
Budget (General) for 1979-80. 

----
13.45 hrs . 

CONSTITUTION (FORTY-FIFTH 
AMENDMENT) BILL• 
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